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were al beli ved to be in olvcd in the 
idnapptog and murder to late Shri 
hatre were reported to have c c p d 
from the United Kingdom to Pakist::rn. 

c) The Maalstratc trying the ca e 
of Sbri Mhatre ha is ued warrants for 

1'roducti n of the e ac u  d p rson , 
nmnely, Muh mm<1d Mirza As lam, 

Mohd. Mu hr t Jqb::il and Azhar 
Mahmood hafi. 

.Joint Anti-Indian Dem o~t ot o  in 

Fore1 Countrie by tr -

Sikhs and P I tsni 

2602. SHRI BRAJA M HAN 
MOHANTY Will the Mini ter of 
:xTER AL AFFAIRS pleased tn 

state : 

( ) whether G<wcrnment have any 

inr rniation that in me forci n 

counlrie nti-Jndi n demonstr lion. 

a ~ been organi d by ikh cxtrcmi L 

nd Paki t ni j int ly; 

(b) i( o, detail thereof: ftn 

(  ) the rcauion of 
thercto ? 

ovcrnru nl 

THE MINI TER 0 
Ml JS Y OF EX 
(SHRl RAM N IW 
Y ·,Sir 

<b) The Jem n t ration organi ed by 
the Sikhs ln London on June JO, 1984 

attended by ome m mbcrs of . o -
ned Jammu anct Knc;hmir Liberation 

Front and Jnmmu and K e hrnir Mu Jim 
Con ere nee Simi larJy, the demon Lr -

tion ~ d at openhagcn on June 10 

as attended by some ~k  tani 

national . 

{c) latensivc 
have been and 

educate public 

publicity 

are being 

opini n aad 

measure-. 

ta k i1 l 

counter 

misinformation. The Governments 
concerned a] o ha\• been reque ted IO 
en ure that the e .dernon Lration d o not 

lead to or ea ouraa violeo c of ny 
kind. 

Re 
t in th St 
ct r 

2 3. 
TIA 
b p l 

II I .A. 
Will th P 

1 SEBAS-
INT TER 

(a) h rh r th r ha b  n di - · 

cu ion ti I() 4 '1ith the W t 

B a al I l.."Honics c io 1 re ard-
iag iaclu ion of q uipment perteinio to 
p  w r plant ant.I P"' t n t lcgreph 

unit for ~~  trati r, in the State 
Smull cale cclPr ; 

(b) if lJ th_ detail of II c ame; 

and 

{c the d ci i n taken hereon and 

acrion t I.. n for it; implen1 ntati n  ? 

THE DP 

DEPART 1 • 

AND IN TH 

TY MINISTER IN THE 
T OF EL CTRONICS 
Ml t TRY FOOD 

AND fVIL UPP J (DR. M.S. 
ANJE 0) :  (  ) o, Sir'. 

(b) and ( ) D not arise:. 

Return r ' au DBI nrd 

2604. SHRI INGH 

WAI A: 

AFFAIR 

'ill the Mini. ter of HOME 

b ple"l <.I to refer to the 
reply iven co n..;tarrcd 

_9 3 on 10 Augu • I 
n:lurn f atinnal wur 

u ti n No. 

3 r  g rdiag 

and t tc : 

(a) the ro l durc f r t.h award of 
Padam hri and thcr ·imilar title on 
non-offi ial ; 

(b wh ch r an) 

returned tb 'r award 
1983; 

w r ees have 
a fl r l 0 Augu t , 

(c if ~ o. th 1r n:1111e and wh er 

t hey hold any dncial posittin·; 

(d) wheth r th r i n pr ure 
of pr c d nt f r the return of' the 
a \\nrd once gi n· • • nd 

(c) if n • the r IDl _or the 
ecept nc of tl1 r turn of a d-s. 




